INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 12-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 3

MEETING NO 2643 442 0576 PASSWORD : 123456

Srl Appeal Number |Assmt. Yéar Assessee Name Remarks
1. | IT(SS)A 11/PUN/2025 |- 2013-1§4 [A] DH/;XNWANTRI DISTRIBUTORS PVT LTD
2 | IT(SS)A 12/PUN/2025 2014-1;5 [A] DHA;NWANTRI DISTRIBUTORS PVT LTD
3 | IT(SS)A 13/PUN/2025+4  215-16 [A] DHANWANTRI DISTRIBUTORS PVT LTD
4 | IT(SS)A 14/PUN/2025 | - 2016-17 [A] DH;:\NWANTRI DISTRIBUTORS PVT LTD
5 | IT(SS)A 15/PUN/2025 |~ 2017-18 [A] DHANWANTRI DISTRIBUTORS PVT LTD
6 | IT(SS)A 16/PUN/2025 | ~ 2018-19 [A] DHANWANTRI DISTRIBUTORS PVT LTD
7 [ IT(SS)A 17/PUN/2025 - 2019-20 [A] DHANWANTRI DISTRIBUTORS PVT LTD
8 ITA 958/PUN/2025‘ [~ - 2013-14 [A] CHAENDRASHEKHAR BAGADE
9 CO 58/PUN/2026 |- 2017-18 [A] CHANDRAKANT PRABUJI VANASKAR (E-FILE)
10 ITA 623/PUN/2026 |+ 2014-15 s[HA,}A:IREN RAMESH SHAH L/H. OF DECEASED LATE SHRI. RAMESH NAGINDAS
11 | ITA 1533/PUN/2026 |~ 2023-24 [D] ATULNIYA FARMERS PRODUCER COMPANY LIMITED (E-FILE)
12 CO 43/PUN/2026 |~ 2023-24 [A] ATU:LNIYA FARMERS PRODUCER COMPANY LIMITED (E-FILE)
13 | ITA 1594/PUN/2026 |~ 2020-21 [A] DIN;KARRAO K SHINDE SMARAK TRUST (E-FILE)
14| ITA 159S/PUN/2026 - 2021-22 [A] DINKARRAO K SHINDE SMARAK TRUST (E-FILE)
15 | ITA 1840/PUN/2026 | ,-2018-19 [A] IBR,;l\HIM SHAMSHUDDIN HIRANI (E-FILE)
16 | ITA 2220/PUN/2025 [~ 2011-12 [A] ASHISH HR SOLUTIONS PVT.LTD
17 | ITA 2894/PUN/2026 | 2016-17 [A] BEB; VIJAY SHINDE
18 | ITA 3013/PUN/2026 |. 2019-20 [A} ABH:IJEET ASHOK MUNOAT
‘ 19 | ITA 3014/PUN/2026 , 2017-18 [A] BOT;RE AND KACHI
20 ITA 3018/PUN/2026 |, 2018-19 [A] BAL;ASAHEB VISHWANATH DEOKAR
(21| ITA 3019/PUN/2026 |, 2018-19 [A] BALf(\SAHEB VISHWANATH DEOKAR
22 »I;TA 3033/PUN/2026 | .2017-18 [b] CHANDRAKANT PRABUJI VANASKAR (E-FILE)
23| ITA 3039/PUN/2026 | .. 2020-Zi [A] ASHbK RAJENDRAPRASAD AGARWAL (E-FILE)
24-| ITA 3040/PUN/2026 |« 2021-22 [A] ASHOK RAJENDRAPRASAD AGARWAL. (E-FILE)
25 ITA'3041/PUN/2026 ~ 2022-23 [A] ASHOK RAJENDRAPRASAD AGARWAL (E-FILE)
261 'I:TA 3045/PUN/2026 £ 2016-17 [A] AAKAR BUILDERS AND DEVELOPERS (E-FILE)
27 1 -ITA 3053/PUN/2026 |~ 2021-22 [A] DINfESH HARI SHROFF (E-FILE)
28+ ITA 3060/PUN/2026 |,~2014-15 |[A] DARiODE JOG & ASSOCIATES (E-FILE)
29 'I:TA 3061/PUN/2026 | - 2014—15 [A] DARODE JOG & ASSOCIATES (E-FILE)
- 30 j 'ITA 3068/PUN/2026 },f’2016-17 [A] ARdN SHIVPAD NASHTE HUF (E-FILE)
Assistant Registrar

08-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUéE LIST OF A BENCH FOR 13-OCTOBER-2026 (TUESDAY)

‘BEFOTRE HON'Blﬁ.E PAVAN KUMAR GADALE, JUDICJIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 3

MEETING NO. 2643 442 0576 PASSWORD : 123456

‘ Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 20/PUN/2025 «| - 2012-13 [A] SHRiI MANQOJ SURESHCHANDRA;BAKLIWAL (E-FILE)
2 | co21/pun2025 < 2012—1?3 [A] LILA;DEVI SURESHCHANDRA BAKLIWAL (E-FILE)
3 | ITA957/PUN/2024 . 2012-13 |[D] LILADEVI SURESHCHANDRA BAKLIWAL (E-FILE)
4 CO 22/PUN/2025 - 2012_1%3 K[//:\g:HMAARNbOlSSSéJARfLSIcVS\I}i‘ﬁ}l\é[—)mE?AKLIWAL LEGAL HEIR OF LATE SURESHCHANDRA
S ITA 6/PUN/2025 2012-13 (D] SHRI MANOJ SURESHCHANDRA BAKLIWAL (E-FILE)
o | momnans | ey [G3Ior SUESIOTRE BT L e o
7 ITA 580/PUN/2025 »|  2021-22 [A] DAQASAHEB JAYWANTA MADAKE
8 | ITA 1604/PUN/2025 4 2015-16 |[A] DAS?HRATH GHARAT (E-FILE)
9 ITA 579/PUN/2025 » 2020-21 [A] DAQASAHEB JAYWANTA MADAKE,AHILYANAGAR
10 | ITA 2726/PUN/2025 #| 2023-24 [A} AJITH MULTI STATE CO OPERATIVE CREDIT SOCIETY LIMITED
11 | ITA 3224/PUN/2025 -1 2018-19 [A] JAYPALSING NARAYANSING SHINDE (E-FILE)
12 ITA 425/PUN/2026 2018-19 [A] KAP;[L AGYARAM ARORA
13 | ITA1674/PUN/2026 | 2014-15 | [A] DINESH SUMERCHAND KANKARIYA
14 [ ITA 2725/PUN/2025 d 2017-18 [A] AJI‘I;’H MULTI STATE CO-OPERATIVE CREDIT SOCIETY LIMITED
15 [ ITA 2605/PUN/2026 < 2017-18 [D] CO¢A-COLA INDIA PRIVATE LIMITED (E-FILE)
16 [ ITA 2115/PUN/2026 | 2016~17 [D] CO(J'IA-COLA INDIA PRIVATE LIMITED (E-FILE)
17 - ITA 2164/PUN/2026 |+ 2014~15‘ [A] ABH?AY ARVIND MANDHARE
18 | ITA2211/PUN/2026 |~ 2012-13 | [A] GANESH SHRIRAM PHALLE
19 L ITA .2403/PUN/2026 e 2018-19 [A] DHA:NSHARI BIGARSHETI NAGAhI SAHAKARI PATSANSTHA LIMITED (E-FILE)
20 1 ITA 2404/PUN/2026  |» 2022-23 [A] DHANSHARI BIGARSHETI NAGARI SAHAKARI PATSANSTHA LIMITED (E-FILE)
. 21 | TTA 1693/PUN/2026 4 2014-15 [A] DHéOT POLYFABRIC PVT LTD
. 22 - ITA 2704/PUN/2026 2026-2? [A] I‘IARII\IARESHWAR RESEARCH AND REMABILITATION FOUNDATION (E-FILE)
. 23 . iTA 3081/PUN/2026 71 2018'1:3 [A] AISIZ'lWARYA HARSHWARDHAN MANKAR (E-FILE)
. 24 ITA 3084/PUN/2026 |~ 2018—1é [A] SHR;I ARJUN PESHURAM MULCHANDANI
. 25 ITA 3085/PUN/2026 2018-1f9 [A] DEVENDRA BANKATLAL RATHI
. 26 B iTA 3086/PUN/2026 T 2018-1§ [A] KARAN DEEPAK MANKAR (E»FILE)
. 27 iTA j3087/PUN/2026 2018-1%9 [A] KARAN DEEPAK MANKAR (E-FILE)
. Zé ITA 3088/PUN/2026 2018-1§ [A] KARAN DEEPAK MANKAR (E-FILE)
. 29 . I‘T‘A.3089/PUN/2026 ‘ 2018-1;3 [A] KARAN DEEPAK MANKAR (E~FILEj
i 35,,,)1"TA’ 3094/PUN/2026 4| 2016-17 | [A] MUZAMMIL MOHIUDDIN SHATKH
Assistant Registrar
08-0Oct-2026
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF
- PART HEARD MATTERS ‘
FOR 13-OCTOBER-2026 (TUESDAY)

‘BEFO:RE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI PAVAN KUMAR GADALE JUDICIAL MEMBER

: PART HEARD MATI‘ERS
Sl Appeal Number AYSZ':rt' Assessee ' Bench |Remarks|:
1] ITA {2505 PUN | 2025 201165' [A] ANIL DAMODHAR SHEWAlj.E (E-FILE) A E-FILE

08-Oct-2026




f INCOMJ;E TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 14- OCTOBER 2026 (WEDNESDAY)
BEFORE HON BLE PAVAN KUMAR GADALE JUDICIAL MEMBER
AND HON BLE DR DIPAK P. RIPOTE ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NO 2643 442 0576 PASSWORD 123456
Srl Appeal Number A\S(Z':rt' Assessee Name Remarks
1 | TTA 164/PUN/2024{ 2015-16 | [A] GORUR INFRA PROJECTS PRIVATE LIMITED
2 |ITA 1448/PUN/2024} 2017-18 | [A] GORUR INFRA PROJECTS PRIVATE LIMITED
3 | 1A 2700/PUN2024 | 201718 B[AAIQI I?(RJ ﬁsgfﬁésgs URF SA RE PATIL JHAYASINGPUR UDGAON SAH
4 | ITA734/PUN/2025 # 2017-18 | [D] AYAZ AHMED ABDUL MAJID ANSARI (E-FILE)
5 | ITA 1417/PUN/2025 (" 2011-12 | [A] LAXMAN KISAN SALVE (E-FILE)
6 | ITA 2783/PUN/2025 2017_178 ([l\fl\I]G?A(gif?ﬁgA NAGARI SAHAKARI PAT SANSTHA MARYADIT OJHAR
7 | TTA 574/PUN/2026 | 201516 | [A] ANITA HIRAMAN GHULE
8 |ITA1230/PUN/2026| 2015 | [D] ACHARYA DONDE VIDYARTHI BHAVAN (E-FILE)
9| TTA 1289/PUN/2026 {2016 - 2017 | [A] ASHOK SHRINIVAS KALANTRY (E-FILE)
10 | ITA 1675/PUN/2026 * 2019-20 | [A] ASHOK JAISING CHANDGUDE
11 | ITA 1676/PUN/2026 1" 2018-19 | [A] ALIMODDIN MAZHARODDIN KAZL.
12 | ITA 1899/PUN/2026 4" 2013-14 | [A] HM) ASSOCIATES '
13 ITA 1967/PUN/2026 |- 2011-12 | [A] ANANDSWAMI ASHOK MULAY
Lo | rin swPUN2026 | 202627 s[é\\}v i\/EIFTAf/?\év,ff@rl—?/EF({ET}Eﬁ.AE};ANTHI SHAIKSHANIK SAMAJIK AND
15 | ITA 2834/PUN/2026 | 2015-16 | [A] DATTATRAY KISAN GAIKWAD (E-FILE)
16 | ITA 3097/PUN/2026 |- 2020-21 | [A] KARISHMA CHIMAN SADHWANI (E-FILE)
, 17 I%AV3098'/PUN/2026 | 01810 (%:A']: Iﬁ?AD JANTA SAHKART SHETIMAL PRAKRIYA SANSTHA MARYADIT
18 | ITA 3108/PUN/2026 |- 2015-16 | [A] BALIRAM KRISHNA DARADE (E-FILE)
19| ITA 3109/PUN/2026 | 2015-2016 | [A] AJAY UTTAMRAO PATLL (E-FILE)
’ zo | ITA 3113/PUN/2026 * 2023-24 | [A] MOHAN RAJPAL JAIN
21 | ITA 3123/PUN/2026 [ 2017-18 | [A] CHHOGI NENARAM CHOUDHARY (E-FILE)
22 | ITA 3127/PUN/2026 | 2015-2016 | [A] DINKAR BABAN PAWAR (E-FILE)
23 | ITA 3129/PUN/2026 [2015-2016 | [A] DINKAR BABAN PAWAR (E-FILE)
24 ITA 3130/PUN/2026 { 2015-2016 | [A] DINKAR BABAN PAWAR (E-FILE)
257 (17A 53132/PUN/2026“W 2024-25 | [A] MANOJKUMAR DASHARATH SINGH (E-FILE)
>
T Assistant Registrar
| 08-Oct-2026|

A




g mcoMng TAX APPELLATE TRIBUNAL, PUNE

i

CAUSE LIST OF A BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLI;E PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 3

MEETING NO 2643 442 0576 PASSWORD 123456

Sr|

Assmt.

Appeal Number Year.

Assessee Name Remarks

ITA 809/PUN/2025 [ 2013-14 [A] ARIF AQUEEL SHAIKH (E- FILE)

.

2 |ITA 1314/PUN/20251 2017-18 |[A] GO;PAL KASHINATH KELE
3 |ITA 1315/PUN/2025| 2018-19 | [A] GOPAL KASHINATH KELE
4 |ITA 1316/PUN/2025T 2019-20 | [A] GOPAL KASHINATH KELE
5 | ITA2516/PUN/20251" 2013-14 | [A] SMT ANITA SHETTY (L/H OF LANE SHRI DINKAR ANANAD SHETTY)
6 |ITA3212/PUN/2025 [ 2019-20 | [A] GANGII VERSHI SATRA (E-FgLE)
7 | ITA95/PUN/2026 | 2025-2026 | [A] KRISHNA VALLEY ADVANCED AGRICULTURAL FOUNDATION (E-FILE)
8 | ITA96/PUN/2026 |-2026-2027 | [A] KRISHNA VALLEY ADVANCED AGRICULTURAL FOUNDATION (E-FILE)
9 | ITA418/PUN/2026 |- 2023-24 | [A] BUSYBEES LOGISTICS SOLUTIONS PVT LTD
10 | ITA419/PUN/2026 T 2018-19 |[A] BUSYBEES LOGISTICS SOLUiTIONS PVT LTD
11 | ITA420/PUN/2026 1 2022-23 | [A] BUSYBEES LOGISTICS SOLUTIONS PVT LTD
12 | ITA 1080/PUN/2026 {* 2015-16 | [A] IMRAN ISMAIL PARKAR (E-FILE)
13 | ITA 1167/PUN/2026 | 2014-15 | [A] HIRALAL SUKHLAL NAHAR (E-FILE)
14 ‘ﬂj‘A 1299/PUN/2026]  NA | [A] JEEVAN SHIKSHAN SANSTHA
15 "iTA-1843/PUN/2026 " 2017-18 | [A] JALAN ASSOCIATES |
16 '*ITiA 1935/PUN/2026 | 2020-21 | [A] INDUSTRIAL ELECTRONIC & ALLIED PRODUCTS (E-FILE)
17 -‘I'I:'A 2504/PUN/2026{" 2017-18 | [A] GOLDEN SPARROW CORPOPiATION PRIVATE LIMITED (E-FILE)
18 ﬁA 2551/PUN/2026 | 2015-16 | [A] JAG?AN DAMU BENDKULE (E-FILE)
19+ | TA 3133/PUN/2026 [ 2024-2025 | [A] BHtAGWAN SHIVANDAS JETHWANI (E-FILE)
20| ITA 3138/PUN/2026 {2016-2017 | [A] EVEREST EDUCATION TRUST (E-FILE)
, 2} ‘IfA 3144/PUN/2026 T 2018_@ F[ﬁ,][: ;(ESHAV MADHAV NAGARI SAHAKARI PATSANSTHA MARYADIT (E-
22 ITA 3146/PUN/2026 ' NA | [A] AADHAR PROJECTS WELFARE SOCIETY (E-FILE)
23| ITA 3150/PUN/2026{" 2015-16 | [A] GANESH RAMRAO KENJALE
24 .ITA 3151/PUN/2026 | 2015-16 | [A] GANESH RAMRAO KENJALE |
25 [1TA 3154/PUN/2026‘”’ 2016-17 | [A] CHETAN CHAINRAJ KOTECHA
o | iTA 3156/PUN 120261 2016-19 | [A] KAISWA SHAMRAO PATIL NAGART SAHKARI PATSANSTHA LTD (E-

FILE)

Assii%%gistrar

08-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

-CAUSE LIST OF B BENCH FOR 12’-QCTOBER-'2>025 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO-2641 426 2566 PASSWORD-12345

Appeal Number

Assmt, Year

Agsessee Name

Remarks

ITA 1246/PUN/2024 J~

2012—13

[A] PRAKASH KUNDLIK KARDILE -

ITA 1279/PUN/2025 A

2016-17

[D] MANSUKH TEJABHAI TIMBADIA (E-FILE)

ITA 1019/PUN/2026(,;' 2015-16 [A] SANJAY DEORAQ NIKHADE (B-FILE)
’ 1 ITA 1020/PUN/2026 2015-16 [A] VINAYAK VITTHAL GALANDE (E-FILE)
Lj ITA 1106/PUN/2026 A 2014-15 [A] RAVINDRA RAMVILAS JAKHOTIA
O ITA 1107/PUN/2026 1 2016-17 [AT RAVINDRA RAMVILAS JAKHOTIA
7 ITA 1269/PUN/2026 4 2016-17 [A] NEELKANTH SH.RIDHAR PATWARDHAN (E-FILE)
8 ITA 1270/PUN/2026 A 2016-17 [A] NEELKANTH SHRIDHAR PATWARDHAN (E-FILE)
9 ITA 1274/PUN/2026 _L« 20‘15-16 [A] SAGAR GORKH BHALEKAR ‘
10 | ITA 1280/PUN/2026 4 2024-25 [A] SHAKTI MEMORIAL FOUNDATION (E-FILE)
11 | ITA 1636/PUN/2026 4~ 2017-18 [A] MAHAMAD HANIF MAHAMAD HUSSEN HANNURE
12 1 ITA 1849/PUN/2026 .+ 2015-16 [A] RAHIMATULLAH KARMULLAH CHOUDHARY (E-FILE)
13 | ITA 1902/PUN/2026 P 2020-21 [A] MAHADO KHANDUJI TAMBE
14 | ITA 2304/PUN/2026 .+~ 2020-21 [A] SHAMRAO RAMCHANDRA MARDHEKAR
15 | ITA 2441/PUN/2026 4+ 2020-21 |A] VIJAYKUMAR ZUMBERLAL BAFANA
16 | ITA 2442/PUN/2026 A4 2021-22 - | [A] VIJAYKUMAR ZLIMBERLAL BAFANA
17 | ITA 2923/PUN/2026 A 2022-2023 [A] SAMADKHAN AZMATULLAKHAN PATHAN (E-FILE)
18 | 1A 797,6/PUN/2026,”f 2013-11 [A] ROYAL SWAN CHARITABLE MINORITY | RUST
19 | ITA 2929/PUN/2026(22016-2017 [A] SAMIR FAZLUDDIN PARKAR
20 ITA 2930/PUN/2026 A= 2017-2018 [A] SAGAR KHOND
21 | ITA 2938/PUN/2026 4 2023-24 [A] RAMDAS ANANDRAO KAMTHE
22 | ITA 2939/PUN/2026 - 2015-16 [A] YOGESH PRAKASH SAWAJI
23 | ITA 2942/PUN/2026 4 2015-16 [A] SATISH PANDEY (E-FILE)
24 | .Ima 2945/PUN/2026 A 2021-22 [D] YOGESHWAR NAGARI SAHAKARI PATPEDHI MARYADIT DHULE (E-FILE)
25 | ITA 2950/PUN/2026/—' 2015-16 [A] ROHIDAS KHOBARAJI CHAVAN
26 | ITA 2952/PUN/2026 4~ 2014-15 [A] SAVITA GANESH SHEVKARI
27 | ITA 2953/PUN/2026 4 2013-14 [A] SACHIN RANGNATH BHAGAT
28 | ITA 2967/PUN/2026 4 2018-j19 [A] SAMEER ASHOKRAO MALVE (E-FILE)
¥ Rdgistra
08-0ct-202




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 13-OCTOBER-2 026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO’-2641 426 2566 PASSWORD-123456

Appeal Number

Assmt. Year

Assessee Name

Remarks

ITA 1556/PUN/2025 ‘f/2017~18

[A] MUKUND PRABHAKAR VAIDYA (E-FILE)

ITA 1737/PUN/2025 |~ 2011-12

[A] MADAN DATTATRAYA SASE (E-FILE)

[D] M/S NILESH INFRASTRUCTURE PRIVATE LIMITED (E-FILE)

‘ 3 | ITA1766/PUN/2025 |—2015-16

L 4 | TTAIS57/PUN/2025 | ~2018-19 | [A] MUKUND PRABHAKAR VAIDYA (E-FILE)
5 | TTA3IS5/PUN/2025 | 2018-2019 | [A] MANGAL RAMDAS MOZE (E-FILE)
6| ITA29R9/PUN/2026 L+ 2015 | [D RENUKA GANESH BHALERAO (€ FILE)
7 | COSY/PUN/20%6 4 2015 | [A] RENUKA GANESI DI IALERAG (E-FILE)
8 20061%62)2026 201718 | [D] THERMAX LIMITED (E-FILE)
9 | ITA1333/PUN/2026 | 202122 | [D] THERMAX LIVITED
10 | ITAS587/PUN/2026 |. 2016-17 |[A] MAHADEO PRALHADRAO HULIUTE
11 | TTA1652/PUN/2026 |_—2018-19 | [A] NATHMAL FULCHAND JAIN (E-FILE)
12 | mssspunaozs | a0ie20 ISR mRLLTJER(/E(_)gIILgTULE PATIL GRAMIN BIGAR SHETI SAFAKARI
5 | msweuaozs | 2om19 P[:\T]SSAHNEIT mﬁg}éﬁgﬂggﬂuw PATIL GRAMIN BIGAR SHETI SAHAKART
14 | mosopuvozs |- o150 1AL sﬁgll\l_ﬁ(GéFFIIEél).HA KRUSHI KHATE KARMACHARI SHAHAKARI PATSANGTHA
L5 | ITA588/PUN/2026 2016-17 | [A] MAHADEO PRALHADRAO HULJUTE
16 | ITA2172/PUN/2026 b~ 2015-16 | [A] RANA SABOUNI
17 | ITA21B1/PUN/2026 4~ 2017-18 | [A] SANJAY SOYA PRIVATE LIMITED (E-FILE)
18 | ITA2973/PUN/2026 | 202223 | [A] PUNITA ASHWINIKUMAR PODDAR (E-FILE)
19 | ITA2171/PUN/2026 J—2011-12 | [A] RANA SABOUNI
20 | ITA2992/PUN/2026 J-2018-19 | [A] RAMA AMBO MHATRE (E-FILE)
21 | ITA2993/PUN/2026 |- 202021 | [A] SHARAD GADEKAR (E-FILE)
22 | TTA 2999/PUN/2026 " 2006-07 | [A] VISHWASRAO NATK SAHAKARI KARKHANA LTD
23 | ITA 3000/PUN/2026 L~ 2007-08 | [A] VISHWASRAO NAIK SAHAKART KARKHANA L10
24 | ITA3001/PUN/2026 |~ 2009-10 | [A] VISHWASRAO NAIK SAHAKARI KARKHANA LTD |
25 | ITA 3002/PUN/2026  2010-11 | [A] VISHWASRAO NATK SAHAKART SAKHAR KARKHANA LTD
26 | ITA3003/PUN/2026 4~ 2013-14 | [A] VISHWASRAO NATK SAHAKART KARKHANA LTD
27 | ITA3004/PUN/2026 1~ 2012-13 | [A] VISHWASRAO NAIK SAHAKARI KARKHANA LTD
28 | ITA3005/PUN/2026 | '2013-14 | [A] VISHWASRAO NAIK SAHAKARI KARKHANA 170
29 | ITA3006/PUN/2026”| 2017-18 | [A] VISHWASRAO NAIK SAHAKARL SAKHAR KARKHANA

Ass&yistrar
08-0ct-202
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INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF B BENCH FOR L&_—_QQJ_‘Q_BMQ_(WEDNESDAY),
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 2
L MEETING NO-2641 426 2566 PASSWORD-123456
ljrl l Appeal Number | Assmt, Year ‘Assessée.Name ' Remarks
Ll ‘ IT(SS)A 23/PUN/2017 4~ 2009-10 [A] GHARPURE ENGINEERING & CONSTRUCTION P, LTD,
LZ ’ IT(SS)A 24/PUN/2017 /20’10-11 [A] GHARPURE ENGINEERING & CONSTRUCTION P, LTD,
I 3 ’ IT(SS)A 25/PUN/2017 J.» 2011-2 [A] GHARPURE ENGINEERING & CONSTRUCTION p, LTD,
L‘} ’ IT(SS)A 26/PUN/2017 47 2012-13 [A] GHARPURE ENGINEERING & CONSTRUCTION P, LTD,
5 | ITA 7296/MUM/2016 [~ 2009-10 [D] GHARPURE ENGINEERING & CONSTRUCTIONS P, LTD
6 | ITA 7297/MUM/2016 477 201011 [D] GHARPURE ENGINEERING & CONSTRUCTIONS P, LTD
7 | ITA 7298/MUM/2016 | ~2011-12 [D] GHARPURE ENGINEERING & CONSTRUCTIONS P, LTD
8 | ITA 7299/MUM/2016 J~2012-13 [D] GHARPURE ENGINEERING & CONSTRUCTIONS P, LTD
9 ITA 2144/PUN/2025 |« 2014-15 ‘[A] NEHA NARENDRA RAJESHIRKE
10 | ITA 2145/PUN/2025 4~ 2014-15 [A] NEHA NARENDRA R,AJFESHIRKE
11 | ITA 2146/PUN/2025 4~ 2014-15 [A] NEHA NARENDRA RAJESHIRKE
12 ITA 232/PUN/2026 | 201516 [A] VIJAY SURESH DAVE
13 ITA 236/PUN/2026 P 2018-19 [A] VIDAY SURESH DAVE
14 ITA 891/PUN/2026 1—2014-15 [A] THE UGAR SUGAR WORKS LIMITED (E-FILE)
15 | ITA 2652/PUN/2026 " 2023-24 [A] MAYUR SATISH SANGHAVI (E-FILE)
16 | ITA 3011/PUN/2026 «/2023-24 [A] SANJAY PRAKASH DHERE (E-FILE)
17 | ITA 3012/PUN/2026 T NA [A] SHREE SAMARTH SHRAVAK FOUNDATION
18 | ITA 3015/PUN/2026 A4—"2017-18 [A] ROHEN BAI KISHAN KANOJIA )
19 | ITA 3016/PUN/2026 A4 2017-18 A NEERA BHIMA SAHAKARI SAKHAR KARKHANA LTD
20 | ITA 3017/PUN/2026 + ;2016'17 [A] SHRIGONDA SAHAKART SAKHAR KARKHANA LD,
21 | ITA 3020/PUN/2026_4» 2017-18 [A] NALINI TUKARAM NIKAM '
22 | ITA 3029/PUN/2026 o+ 2022-23 [A] VIPUL ASHOK AGARWAL (E-FILE)
23 | ITA 3030/PUN/2026 4 2023-24 [A] VIPUL ASHOK AGARWAL (E-FILE)
24 | ITA 3035/PUN/2026 A-2020-21 [A] SANDVIK ASIA EMPLOYEES CO-OP CREDIT SOCIETY LIMITED (E-FILE)
25 | ITA 3042/PUN/2026 A4 2020-21 [Aj VIJAY ANANTRAM GOYAL (E-FILE)
26 | ITA 3043/PUN/2026 1 2021-22 [A] VIJAY ANANTRAM GOYAL (E-FILE)
27 | ITA 3046/PUN/2026 +—2016-17 [A] RAJKUMAR AMRUTLAL DOSHI (E-FILE)
Assista istrar]
08-0Oct-2026)
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 15-OCTOBER~-2026 (THURSDAY),

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO-2641 426 2566 PASSWORD-123456

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1891/PUN/2024 ‘,/ 2014-15 [A] PODDAR JAGANNATH LALITRPRASAD HUF (E~FILE)

2 ITA 2095/PUN/2025 +~2017-2018 | [A] RAJEEV MOHANLAL GANDHI (E-FILE)

3 ITA 2222/PUN/2025 _~"2020-21 [A] ZDSB SUPPORT PVT,LTD ‘

4 ITA 2223/PUN/2025(/' 2020-21 [A] ZDSB SUPPORT PVT.LTD

5 ITA 2224/PUN/2025 ("’ 2020-21 [A] ZDSB SUPPORT PVT.LTD

6 ITA 1/PUN/2026 4 2014-15 [A] MAHESH BHAGIRATH MUNDADA

7 ITA 2/PUN/2026 <7 2016-17 [A] MAHESH BHAGIRATH MUNbADA

8 ITA 3/PUN/2026 1 2015-16 [Aj MAHESH BHAGIRATH MUNDADA

9 ITA 4/PUN/2026 /”2013-14 [A] MAHESH BHAGIRATH MUNDADA

10 ITA 696/PUN/2026 P 2019-20 [A] SANJAY BANSI BARGAJE

11.] ITA 1092/PUN/2026 & 2015-16 [A] NALINI GAWANDE

12 | ITA 1459/PUN/2026 1~ 2018-19 {D] MAPLE CITY DEVELOPERS (E-FILE)

13| ITA 1485/PUN/2026//' 2018-19 [A] SANJAY SOPANRAQ SHINDE (E-FILE)

14 | ITA 1653/PUN/2026(4 NA {A] SHIKSHAN PRASARAK MANDAL (E-FILE)

15 | ITA 1667/PUN/2026,/~ 2013-14 [A] SUBHASH DATTATRAY KASABE (E-FILE)

16 | ITA 1762/PUN/2026 A 2012-13 [A] VIJAY NILKANTH VAISHAMPAYAN (E-FILE)

17 | ITA 1763/PUN/2026 A 2024-25 [A] SINDHUDURG DISTRICT EX SERVICEMEN ASSOCIATION (E—FIVLE)
18 | ITA 1852/PUN/2026 el 2022-23 [A] SUNIL RAMPRATAP JINDAL (E-FILE)

19 :ITAk 1958/PUN/2026 ~4—2016-17 [A] PUNE MET ROPOLITAN REGION‘DEVELOPMENT AUTHORITY
20 | ITA 1959/PUN/2026 L-2017-18 [A] PUNE METROPOLITAN REGION DEVELOPMENT AUTHORITY
21 | ITA 2044/PUN/2026 (/' 2016-17 [A] SUPRIYA VASANT KANASE |
22 1 1TA 2108/PUN/2026(//i()15-16 [A] SHYAM RAJEEVA KATATHIL (E-FILE)

23 | ITA 2398/PUN/2026 (/ 2024-25 [A] SARV ANKASH SHIKSHAN TRUST
24 | ITA 3054/PUN/2026 (/2022-23 [A] SHIVAM DINESH SHROFF (E-FILE)

25 | ITA 3063/PUN/2026 1 2017-18 ‘ [A] NAVNATH BHAGWAN SHINDE (E-FILE)

26 | ITA 3065/PUN/2026 A4 2018-19 [A] NAVNATH BHAGWAN SHINDE (E-FILE)

27 | ITA 3066/PUN/2026 _|—2018-19 [A] NAVNATH BHAGWAN SHINDE (E-FILE)

28 | ITA 3067/PUN/2026 4~ 2018-19 [A] NAVNATH BHAGWAN SHINDE (E-FILE')

29 | ITA 3071/PUN/2026 A 2016-17 [A] SHARADCHANDRA PRABHAKAR BARATE (E-FILE)

30 | ITA 3077/PUN/2026 //fOl3~14 [A] RAMCHANDRA SITARAM MALKAR (E-FILE)

Assist%; Régistrar

08-0ct-2026]
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INCOME TAX APPELLATE TRIBUNAL,M
CAUSE LIST O|§ C’BENCH FOR 12-OCTOBER-2026 (MONDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO.: 2644 790 5004 PASSWORD : 123456 -
Appeal Number Ai:ra“rt' Assessee Name Remarks

ITA 1964/PUN/2024.—3020-21 | [A] HD HYUNDAT CONSTRUCTION EQUIPMENT

ITA 2726/PUN/2024 |_2021-22 | [A] HD HYUNDAI CONSTRUCTION EQUIPMENT INDIA Py LTD

ITA 2013/PUN/2024 | -2020-21 | [A] LEAR AUTOMOTIVE INDIA PVT. L7D, /

ITA 2754/PUN/2024 | 202122 | [A] LEAR AUTOMOTIVE INDIA PVT L1D
5 o /%i%%zs A~ 201516 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
6| o /I‘,Tﬁ%‘(‘)z 6 4 201617 (D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
7| /IJS,S\S)Z’?)ZG [72017-18 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
8| o /IJLSSN%%% "2018-19 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
I /156,5\3)2’326 72019-20 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
10 | s 47202021 | [D] EMCURE PHARMACEUTIONLS LIMITED (E-FILE)
1l o 4%5;/)?026 | -2015-16 | [A] EMCURE PHARMACEUTICALS LTD (E-FILE)
12 105%85,3/)9026 2016-17  ([A] EMCURE PHARMACEUTICALS LTD (E-FILE)
13 106%5,3/)9026 <[ 72017-18 | [A] EMCURE PHARMACEUTICALS LTD (E-FILE)
14 107%65,\?/)9026 2018-19 | [A] EMCURE PHARMACEUTICALS LTD (E-FILE)
15 108},285,3}?026 <[ 72019-20 | [A] EMCURE PHARMACEUTICALS LTD (E-FILE)
16 109%5,\5,/)9026 202021 |[A] EMCURE PHARMACEUTICALS LTD (E-FILE)
17 2673%55)/‘;026 =*2021-22 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
18 | ITA 2730/PUN/2026 | -5021-22 [A] EMCURE PHARMACEUTICALS LTD (E-FILE)
o, 49%6';)};\026 ~72022-23 | [A] KONECRANES AND DEMAG PRIVATE LIMITED
20 111%5,\?/)9026 <{2020-21 | [A] GENNOVA BIOPHARMACEUTICALS LIMITED (E-FILE)
21 | TTA 2888/PUN/2026 | 702122 | [A] GENNOVA BIOPHARMACEUTICALS LIMITED
22 | ITA 2963/PUN/2026,~2020-21 | [D] GENNOVA BIOPHARMACEUTICALS LIMITED (E-FILE)

Assistant Registrar
08-0ct-202
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 13-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO.: 2644 790 5004 PASSWORD : 123456

Srl | Appeal Number A;:ranrt. Assessee Name Remarks
1 | ITA 1603/PUN/20244-2020-21 | [A] VISHAY COMPONETS INDIA PVT.LTD
2 | ITA 1850/PUN/2024 | -2020-21 | [A] VARROC ENGINEERING LIMITED
3 | ITA 2290/PUN/2024 /~2021-22 | [A] ID MEDICAL INDIA LLp
4 | ITA 2470/PUN/2024 | ~2021-22 | [A] COUPA SOFTWARE INDIA PVT. 11D,
5 |ITA 2553/PUN/2024 202122 | [A] AQUATECH SYSTEMS (ASIA) PRIVATE LIMITED (E-FILE)
6 TOPA 016417 [D] BEKAERT ECO-SOLUTIONS PRIVATE LIMITED (E-FILE)
3308/PUN/2025 |
7 | CO25/PUN/2026 “| 2016-17 |[A] BEKAERT ECO SOLUTIONS PRIVATE LIMITED (E-FILE)
IT(TP)A ] .
8 | 322/PUNj2026 | 202223 | [A] EVOLENT HEALTH INTERNATIONAL PRIVATE LIMITED (E FILE)
9 A b 202223 | [A] PLEX SYSTEMS PRIVATE LIMITED (E-FILE)
455/PUNJ2026
IT(TP)A ) ]
10 | s74/pUnj2026 ~|AY 2022-23 | [A] AMPACET SPECIALITY PRODUCTS PRIVATE LIMITED (E-FILE)
IT(TP)A ) ]
M | 1553/pUNj2026 - 202223 |[A] PRODAIR AIR PRODUCTS INDIA PRIVATE LIMITED (E FILE)
Assistant Registrar

08-0Oct-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE
2VLAITIE TAX APPELLATE TRIBUNAL

CAUSE LIST OF C BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO.: 2644 790 5004 PASSWORD : 123456

Srl} Appeal Number A;:':rt' Assessee Name Remarks
1| ITA 222/PUN/2022 42017-18 [ [A] BURCKHARDT COMPRESSION INDIA PVT. LTD.

2 | ITA 299/PUN/2022 A4"2017-18 | [A] VERITAS SOFTWARE TECHNOLOGIES INDIA PVT, LTD

3 | ITA 688/PUN/2022 1-2018-19 |[A] VERITAS SOFTWARE TECHNOLOGIES INDIA PVT. LTD

4 | ITA 1889/PUN/2024 | ~7020-21 [A] M/S VERITAS SOFTWARE TECHNOLOGIES INDIA PRIVATE LIMITED
5 [ITA 2407/PUN/2024 |~3021-22 [A] M/S VERITAS SOFTWARE TECHNOLOGIES INDIA PVT LTD

6 IT(TP)A 202223 | [A] VERITAS SOFTWARE TECHNOLOGIES INDIA PRIVATE LIMITED (E-

932/PUN/2026 +1 FILE)

7 | ITA 1601/PUN/2024 | ~2020-21 [A] CANPACK INDIA PVT.LTD

8 | ITA 2490/PUN/2024 | ~2021-22 [A] CANPACK INDIA PVT LTD

9 [ITA 1901/PUN/2024( | -2020-21 | [A] COPELAND INDIA PVT. LTD.

10 | ITA 1949/PUN/2024 | 2020-21 [A] UBISOFT ENTERTAINMENT INDIA PVT. LTD. (UBISOFT INDIA)

11 | ITA 2752/PUN/2024 }—3021-22 [A] YAZAKI INDIA PVT LTD

12 | ITA 2586/PUN/2025 +2022-23 [A] ASK CHEMICALS INDIA PRIVATE LIMITED

13 | ITA 2924/PUN/2025 Y 2022-23 [A] IMERYS NEWQUEST INDIA PRIVATE LIMITED (E-FILE)

14 66 47,;625/)2'&\026 //2022-23 [A] VIGNET IT SOLUTIONS PRIVATE LIMITED

Assistant’ Registrar
08-0ct-202




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO.: 2644 790 5004 PASSWORD : 123456

Srl | Appeal Number A$::1rt. Assessee Name Remarks

1 | ITA 1262/PUN/2018 | 2012-13 | [A] M/S. CARRARO INDIA PVT.LTD

2 |1TA 1263/PUN/2018| 2013-14 |[A] M/S. CARRARO INDIA PVT.LTD

3 | ITA 1310/PUN/2018| 2012-13 | [D] M/S. CARRARO INDIA PVT.LTD

4 |ITA 1311/PUN/2018| 2013-14 |[D] M/S. CARRARO INDIA PVT.LTD

5 | ITA 242/PUN/2023 | 2019-20 |[A] NALCO COMPANY LLC

6 |ITA 2710/PUN/2024| 2021-22 |[A] ADIENT INDIA PRIVATE LIMITED

7 IT(TPIA 2022-23 | [A] EMBASSY PUNE TECHZONE PRIVATE LTD
400/PUN/2026

. IT(TP)A 202223 | A1 PTC SOFTWARE INDIA PRIVATE LIMITED (AS A SUCCESSOR IN THE
975/PUN/2026 INTEREST OF SMAX INDIA) (E-FILE)

Assistant Regi;i‘rar
08-0Oct-2026|
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' [ ’ INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 12-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO.: 26414262566 PASSWORD : 123456

Assmt,

Sr Year

Appeal Number Assessee Name

Remarks

1 [ITA 528/PUN/2025“/ ~2018-19 | [A] KIRAN DEVI BAJORIA

2 |ITA 2423/PUN/2025(/2023—24 [A] SATISH DAGADU RAJE

3 |ITA 2671/PUN/2025 |-2012-13 | [A] RAJENDRASINGH ATMARAM YADAV

4 [ITA 2922/PUN/2025<//2015-16 [A] TEJASHREE SACHIN KOKARE (E-FILE)

5 1 TTA 2998/PUN/2025 | -2018-19 | [A] GIRISH KISHENCHAND AHUJA (E-FILE)

6 [ITA 2999/PUN/2025//2020~21 [A] GIRISH KISHENCHAND AHUJA (E-FILE)

[A] BEED ZILHA KRUSHI KHATE RAJYA KARMCHARI SAHKARI PAT

7 [ITA 3130/PUN/2025 1-2021-22 SANSTHA MARYADIT

8 | ITA 509/PUN/2026 472020-21 | [A] MANGESH VISHWASRAO AHER (E-FILE)

9 | ITA 512/PUN/2026 42021-22 | [A] MANGESH VISHWASRAO AHER (E-FILE)

10 | ITA 695/PUN/2026 4~2011-12 | [A] SAYAJI DHONDIBA KOKITKAR

[A] SUBASHCHANDRA VINAYAK DESAI (THROUGH LEGAL HEIR

| TTA LZ72/PUN/2026 L2017-18 | e B ASHCHANDEA DESAI)

[A] LATE SIDRAM NARAYAN ZIPRE (THROUGH LEGAL HEIR SHANKAR

12 | ITA 2556/PUN/2026 /2012~13 SIDRAMAPPA ZIPRE)

13 JITA 2817/PUN/2026// 2012-13 | [A] MAHADEV KISAN ALGUDE (E-FILE)

14 | ITA 2998/PUN/2026// 2018-19 | [A] HADI SHAIKH MOHD

15 | ITA 3137/PUN/2026 |~ 2013-14 [A] VIJAY CHANDMAL TATHED (E-FILE)

16 | ITA 3152/PUN/2026 ~2012-13 [A] LALITA SURESH KULKARNI

17 | ITA 3385/PUN/2026 |-2020-2021 [A] ARUN TRAMBAK BAGAL (E-FILE)

18 | ITA 3386/PUN/2026 |-2021-2022 [A] ARUN TRAMBAK BAGAL (E-FILE)

D)
Assistant Registrar|
08-Oct-202




INCOME TAX APPELLATE TRIBUNAL, PUNE
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CAUSE LIST OF SMC BENCH FOR 13-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO.: 26414262566 PASSWORD : 123456

Sri Appeal Number | Assmt. Year ) Assessee Name Remarks
1 | I7A 3063/PUN/2025 +1” 2018-19 | [A] CHETANA NAGARI SAHAKARI PAT SANSTHA LIMITED (E-FILE)

2 | ITA3116/PUN/2025 4~72017-18 | [A] DINESH RAMKRISHNA PATIL

3 | ITA3167/PUN/2025 1~ 2018-19 | [A] VIKAS NANAJI JADHAV (E-FILE)

4 | ITA 3200/PUN/2025 4~ 2012-13 | [A] DIPAK SURESH SARODE

> | ITTA423/PUN/2026,1" 2019-20 | [A] VIVIDH KARYAKARI SEVA SAHKART SANSTHA LIMITED RAMEGAON

6 | ITAS539/PUN/2026_¢* 2020-21 |[A] RAJENDRA BHAUSAHEB BHASME _

7 | ITA603/PUN/2026 _L-72020-21 | [A] MAYUR HOLARAM RANGLANI (E-FILE)

8 | TTAG33/PUN/2026 44 2010-11 | [A] ASHA AMRIT SONIGARA

9 | ITA824/PUN/2026 _r~ 2017-18 | [A] AKSHAY RAVINDRA JAISWAL

10 | ITA 825/PUN/2026 4 2016-17 | [A] PRANITA AMBARISH JAISWAL

11 | TTA994/PUN/2026 L~ 2020-21 | [A] CHARUDATTA SURESH SADGUNE (E-FILE)

12 | ITA 1007/PUN/2026 L~ 2018-19 | [A] GANPAT BAJABA BARATE (E-FILE)

13 | ITA1073/PUN/2026 |~ 2014-15 | [A] AADHAR SHIKSHAN SANSTHA YELAVI

14 | ITA 1078/PUN/2026 ~ 2020-21 | [A] DADH BK VIVIDH KARYAKARI SAHAKARI SEVA SANSTHA LTD (E-FILE)

15 | ITA 1102/PUN/2026 |~ 2013-14 | [A] MAJHAR VAHABALI KHALIFA (E-FILE)

16 | ITA 1103/PUN/2026 .} 2014-15 | [A] MAJHAR VAHABALI KHALIFA (E-FILE)

17 | ITA1112/PUN/2026 4~ 2023-24 | [A] VIJAY GOVIND TAMBE

18 | ITA 1164/PUN/2026 | 20152016 F[Iﬁt]E )SANT GADGE MAHARAJ NAGART SAHAKARI PATSANSTHA MARYA SHIRALA (E-
19 | ITA 1315/PUN/2026 t~ 2009-10 | [A] RAJENDRA DAGDU MURKUTE
20 | ITA 1628/PUN/2026~" 2020-21 | [A] MOHAMED FAROOK FAKIR MOHAMED (E-FILE)

21 | 1A 1951/PUN /2026 | 2018-19 nﬁﬁ]R %gIN'I/‘-\(GEIFFIIES)-HA KRUSHI KHATE KARMACHARL SHAHAKARI PATSANSTHA
22 | TTA1976/PUN/2025 ]  2018-19 s[ﬁmszmﬁ\ Eggaﬁglx)m PANCHMIND (LEGAL HEIR OF LATE SUDARSHAN

23 | ITA2107/PUN/2026 |~ 2016-17 | [A] ECOAQUA ENGINEERING SYSTEMS PVT LTD, (E-FILE)

24 | ITA 2163/PUN/2026 1~"2015-16 | [A] CHANDRABHAGA ASHOK TEMGIRE

25 | ITA 2188/PUN/2026 -~ 2020-21 | [A] MUKUND CHAMPALAL MALANI (E-FILE)

26 1 ITA 2282/PUN/2026 .+ 2011-12 | [A] AMIT ARUN FALNIKAR (E-FILE)

27 | ITA 2483/PUN/2026 4~ 2010-11 | [A] SMT. SMITA BALASAHEB MADHWAI

28 | ITA2484/PUN/2026 |—2011-12 |[A] SMT. SMITA BALASAHEB MADHWAI

29 | ITA 3356/PUN/2026 {~2020-21 | [A] DHANSHARI BIGARSHETI NAGARI SAHKARI PAT SANSTHA LIMITED (E-FILE)
30 | ITA 3376/PUN/2026 _{~ 2024-25 | [A] BRAHMA FARM SERVICES AND RESEARCH (E-FILE)

31 | ITA 3389/PUN/2026 4—2015-16 | [A] SHOBHANA SAKHARCHAND KHAIRNAR (E-FILE)

Assistant Régistrari

08-Oct-202




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO.: 26414262566 PASSWORD : 123456

Srl | Appeal Number Ai:':rt' ‘ Assessee Name Remarks
1 (ITA 1042/PUN/2025 | ~2012-13 | [A] MR. POPAT CHANDAR KEDARI

2 | ITA 120/PUN/2026 |~2015-16 | [D] MANOJ CHANDULAL SHAH

3 | ITA 121/PUN/2026  42016-17 | [D] MANOJ CHANDULAL SHAH

4 | ITA 1262/PUN/2026 /~2011-12 [A] BALASAHEB VISHNU WAGH (E-FILE)

5 [ ITA 1365/PUN/2026 L-2019-20 | [A] RAHUL POPAT PATIL (E-FILE)

6 | ITA 1746/PUN/2026 |~ 2020-21 | [A] VINAY PRASAD PRABHAKARRAO NERLEKAR

7 | ITA 1747/PUN/2026 | . 2020-21 | [A] GAJANAN NARAYAN DIWAN

8 |1Ta 1769/PUN/2026:/2017-18 C[Q}A\ﬁINT BHALCHANDRA CHAVAN L/H. OF BHALCHANDRA RAMDAS
9 |ITA 2105/PUN/202§/ | 2011-12 | [A] WEBSYM TECHNOLOGIES PRIVATE LIMITED (E-FILE)

10 [ TTA 2267/PUN/2026 | 2017-2018 | [A] RAJENDRA LEELADHAR BENDKE (E-FILE)

11 | ITA 3031/PUN/2026 | ~2020-21 | [A] ROHINI SATISH GAONKAR (E-FILE)

12 | ITA 3048/PUN/2026/ L ~2020-21 | [A] SHAILA PRAKASH JAGDALE (E-FILE)

13 | ITA 3056/PUN/20264-2020-21 [A] PRADEEP NARAYAN WADEKAR (E-FILE)

14 | ITA 3057/PUN/2026,4-2020-21 | [A] DEEPTI HEMANT DESHPANDE (E-FILE)

15 | ITA 3058/PUN/2026,2020-21 | [A] SUCHITRA HEMANT CHEREKAR (E-FILE)

16 | ITA 3059/PUN/20264-2020-21 | [A] VRUSHALI SHRIKANT BAPAT (E-FILE)

Assista% Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO.: 26414262566 PASSWORD : 123456

Assmt,

Srl| Appeal Number Year Assessee Name : Remarks
1 [ITA 2269/PUN/2025,/2011-12 [A] VIRAJ STEELS (E-FILE)

2 | ITA 2317/PUN/2025 |~Z008-09 | [A] NOVONIKA BARTER PRIVATE LIMITED

3 | ITA 3317/PUN/2025 | -2020-21 ;&ﬁ&:gﬁgﬁ%gfg@%ﬁmm BIGAR SHETI SAHPATSANSTHA

4 | ITA 129/PUN/2026 |-'2020-21 |[A] KIRAN TERANI

5 [ITA 1340/PUN/2026( L ~2019-20 |[A] UMESH YASHAWANT YADAVY (E-FILE)

6 (ITA 1888/PUN/2026;/2013-14 [A] NAIK PRADIP GOVIND (E-FILE)

7 |'ITA 1989/PUN/2026,4~2017-18 |[A] PRADEEP RAMCHANDRA SUBEDARPAGE (E-FILE)

8 [ITA 2134/PUN/2026"/ZUZO-21 [A] DNYANESHWAR BHIKAJI GAIKWAD (E-FILE)

9 | ITA 2310/PUN /2026/ |_2013-14 ']E/{\Agvlz/iAD?-({éTFIGLREI)\MIN BIGARSHETI SAHAKARI PATSANSTHA MARYADIT
10 | ITA 2572/PUN/2026 | -2017-18 JS%EYé:ng?EI\llIEg;\MIN BIGAR SHETI SAHAKARI PATSANSTHA LIMITED
11 | ITA 2614/PUN/2026 |~2011-12 | [A] RAJU VITHALRAO HIRE

12 | ITA 2803/PUN/2026,42018-19 |[A] SHRIMANT SAMBHU SHINDE (E-FILE)

13 [ITA 2941/PUN/2026 |.~7016-17 | [A] SANTOSH JAGANNATH MISAL

Assistant Registrar
08-0Oct-2026]




